
7 B.O.H. MAY 6, 1978 B.O;H. 

U' 12 hrs. 

COMMITTEE ON PAPERS LAID ON 
: : TIlE TABLE 

!. ! . '~I. J 

(i) MINUTES. 

SHRI KANWAR LAL GUPTA (Delhi 
Sadar): I. beg eto lay. on .the. Table Minutes 
of the sittings of the Committee on Papers 
Laid on" the' Table held .on 6th Oetobe.·, 
8th November and 29th Dccccmber, 1977 
and 28th March, 20th April and 4,th,May 
1978. 

(ii) FIFTH REPORT 

SHRI KANWAR LAL GUPTA: I beg 
to present the Fifth Repor.t of the Com-
~tt~:OD' Papers Laid <?n the Table. '. _ 

COMMITTEE ON ABSENCE OF 
MEMBERS FROM THESITTINGS,OF 

" THE HOUSE 

SIXTH REpORT 

SHRI NATVERLAL B. PARMA.~ 
(Dhandhuka)'; 1. beg, to· present: tlie Sixth 
Report 'of the Committl;:eon A~nee :,of 
.Members. from the',Sittings of the, House. 

n' 20 hra. 

BUSINESS OF THE HOUSE 
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SHRI A. K. ROY (Dhanbad)-rosc 

MR. SPEAKER: You have not given 
notice. 

SHRI A. K. ROY: Mr. Speaker, Sir. 
I would like to know whether acompre-
hensive Industriar Relations Bill is coming 
in this session or not. Lc the hon. Minister 
of State say about this. It is having very 
wide repercussions. We have 'been repea-
tedly told that acomprehensiV'e Industr~ 
Relations Bill is coming soon and recognlo 
tion of the Unions by the ballot. Now, 
in the List of Business we see ,that, they 
are not bringing this now. ' -

So, Mr. Speaker, through you, I would 
like to appeal to the Government to bri!1g 
forward this Bill definitely in this session-
itself. 

MR. SPEAKER: Mr. A. K. Roy, 
you must know the Rule. You ha.ve ,~ 
give notice of it if yoU want to raISe It. 

SHRI A. K. ROY: This is a bolt from the 
the blut'. 

SHRI SAUGATAROY (Barrackpore): 
I rise on a point of order. 

MR, SPEAKER: Breach ofwhieh rule? 

SHRI SAUGATA ROY: Rule 376 
I am raising a point of order regarding the-
order of bw.iness in the House. ' 

Sir, day-before-ycsterday, in the West 
Bengal Assembly this thing happened. 
On the List of Business laid by the Govern-
ment on the Table of the House, there was. 
a division. 

This thing has not happened' in this 
HOllse. 


